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(b) whether these Rules allow the
counting of tem dgoragy service, part-
time service and service as Assxstant
Lecturers towards semwority so as to
debar even those outsiders who
10med on regular basis, for the ap-
pomtment {o these selection grade
posts?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF S NURUL  HASAN)
(a) According to Delh1 Umversity,
1t is not correct to say that the rules
of the Unmiversity regarding placement
of the teachers of Colleges 1in the
Belection Grade have caused great
resentment Only one such complant
has been received by the University
go far.

(b) According to these rules, the
followmg categories of teachers 1in
the Colleges are eligible for conside-
ration for placement m the Selection
Grade —

Teachers with a Doctoral degree
or equvalent pubhshed work and
at least 5 years’ experience of tea-
ching degree classes, of which three
years shouid have been in the Delhs
Unversity

OR

Teschers with at least 10 years’
experience of teaching degree clas-
ges, of which five years should have
heen in the Dell Universty.
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Body of the College concerned in the
following manner—
({) Those who have reached the
maximum in the Lecturer's
Grade, namely, Rs 950, will
be given prority over the
other candidates and they
will be placed in the Selec-
tion Grade in order of seni-
ority determined on the bams
of thewr total length of ser-
vice mn the University

(u) The remaining posts avail-
able ghall be filled up strictly
on the bams of semonty tak-
ing into account the total
length of service of the tea-
chers concerned in the Uni-
versity

(iu) When two or more teachers
having equal length of service
in the University have been
cleared by the respective
Selection Committees and
only one of them can be plac-
ed in the Selection Grade in
view of the number of avail-
able posts the placement m
the Selection Grade be deter-
mined on the basis of the
date of birth of the incum-
bents concerned, 1 e, the per-
son born earlier will be plac-
ed 1n the Selection Grade.

Gv) In reckoning the senjority of
a teacher 1n the Delh; Univer-
sity, the service rendered by
him/her as Asgistant Lec-
turer or part-time Teacher
would be taken into account,
provided the teacher had no
break in service

Central Assistapos for Tones in States
for Housing Schethes

%387, SHRI ¢ M SINHA: Will the
Minjster of WORKS AND HOUSING
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financial assistance from the Central
Government for Housing Schemes;
and

(b) if so, the particularg thereof,
State-wise, and the amount of money
granted by the Central Government
to the State of Onssa during this
year?

THE MINISTER OF WORKS AND
HOUSING AND HEALTH AND
FAMILY PLANNING (SHR] UMA
SHANKAR DIKSHIT): (a) and (b).
Block Central assistance which 1s be-
ing given to the State Governments
for all State Sector programmes (in-
cluding Housing) during the Fourth
Five Year Plan is not tied to any
specific Zone in the States.

Financial assistance is granted to
the State Governments under the cen-
tral sector schemes specifically for
provision of house-sites to landless
workers i rural areas and under the
Subsidised Housing Scheme for Plan-
tation Workers. In those Schemes
also no particular zonesg in the States
have been prescribed for grant of
financial assistance. During the cur-
rent financial year so far, Rs 840
lakhs have been sanctioned to the
Government of Orissa under the first
Scheme. There are no plantations in
Orissa.
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Selection of Staff for National Health
Scheme for Rural Areag

*394. SHRI RAJDEO SINGH: Will
the Mmister of , HEALTH AND
FAMILY PLANNING be pleased to
state:

(a) whether the National Health
Scheme for Rural areas evolved re-
cently has been accepted by the State
Governments;

(b) if so, the categories of staff
selected for the purpose of training
under the scheme; and

(c) the justification for the same?

THE MINISTER OF WORKS AND
HOUSING AND HEALTH AND
FAMILY PLANNING (SHRI UMA
SHANKAR DIKSHIT): (a) to (c). A
draft Health Scheme for Rural Areas
prepared by the Health Ministry and
the comments received from some of
the State Governments thereon were
discussed at a meeting with the State
Health Ministers on the 2nd Novem.
ber, 1972. It was decided that the
Scheme should be reformulated tak-
ing into account the different needs
of and conditions obtaining i the
States and on the basis of the views
expressed by the State Governinemts.
Undey the revised Scheme, the State
Governments will have the choice to
decide whether to employ doctoks of
M.B.B.S/Indigenous Syytemg of d!—
cine/Practitioriers of Integra\‘.ed
temg of Medicine/Para médical per-
sonnel to suit local Cconditiohs and
depending on the availability of dif-
ferent categories of personnel.





